
No. 4-32022 102 12017 -Ad.II
Government of India

Ministry of Corporate Affairs

5th Floor, 'A'- Wing, Shastri Bhawan,
New Delhi, Dated: 27thMarch,z}l9

OFFICE OR-DER

The President is pleased to grant Non-Functional Upgradation benefits in Pay Band-3
tl5,600-39,100/- plus GP T6600/- (pre-revised) to the following officers of Indian Corporate Law
Service, w.e.f. the dates mentioned against their names:

S.No Name and Designation of officer
(Date of retirement, if already retired)

Effective date of NFU in
Senior Time Scale

). Ms. P. Sheela, JD in O/o RD (WR), Mumbai 01.01 .2406

-T Shd V.G. Sathiamurthy, JD in O/o RD (NR), New Delhi 27.05.2008

J. Shd R.K. Dalmia, DD in O/o RD (WR), Mumbai 01.01.2006

aA-za. Shri Ram Murty, Ex- AROC in O/o ROC, Delhi
(Retired on 3 1 .12.2006)

01.01.2006

v- Shri H.S. Varma, Ex- AOL in O/o OL, Kolkata
(Retired on 31.01 .2009)

01.01.2006

/*,,o
(RaVi vaaranr)

Under Secretary to the Government of India
Telefax: 0II- 2338 9782

Copy to

-f Offrcers concemed. The option for pay fixation may be exercised within one month of
issuance ofthis order. -/ ta/ il;ft;"r';)-i"iffietrr

^J, lf l{-.q>o/o Secy, CA/ JS (G) * ,toff\
l.o X' " -tk ROC-XIhil OU Kolkata. It is albo requested to forward a copy of the order to retired officer

Any and do the needful for grant of admissible benefits.

?. '' *7- RD O].R), New Delhi/ RD $K), Mumbai/ RD (FR), Kolkata

Cxn, - -J-Yigilancel 
APAR C"ll*lv!9UJqr"--'-- \'\t^r4

)|frq 7... Pay & Accounts Officer, MCA, New DelhilKolkata/Mumbai
'z\q t'' 'tr E-bou. Cell for placing on MCA website in Employees' Corner under NFU 

^lu9. Personal filelservice books of officers concerned u I
10. Guard file-2018 t


